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ANNEXURE

Exhibit 1
(An example of audit work programme)
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Exhibit 2
(An example of audit observation document)
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Exhibit 3

(Work Progress Report)
CHARTERED ACCOUNTANTS
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Exhibit 4
(Work Progress Report)
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Exhibit 5
(Work distribution statement)

BESEAC Y T A S

SRS LIMITED
Work Distributlon - FY 201718
Anoexure
S.No. [Particular QsC |5V 2 | Joint Responsibility

i|Corporate f Yes | No No

2 |MGi No | Yes e
3|Proicat Yes | No No
4|Value Bazar Ng | Yes No
5(7Days Yes | do No
§|Cinems Nao | Yes No
F|Jewetinry Yes | No No

B W Grocsry Yes | Neo Mo
o|Fixed Asset No | Ne Segment wise
10| Physical verfication & FAR Verification | No | No Segmont wise
11 |Secretarisl ) Yes | Mo No
12|Loans Bark in sl} respect Yes | Mo No
13|DTA No | No Joimt
t41aventory Valuntion Yes | No Segment wise
15|Debtors/Creditors conlirmation No | Ko Segment wise
16| Statutory Liabislities Np | Yes Al Segiment
12| frovisioning for B, No | Mo Segment wise
18]lncome Tax Mg | Neo Joint
19{Salary { Yes | No Ng
20 [Notes to Accounts Ng | Ne Joint
2t |Audit Repart No | Mo Joint
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